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*501, Shri Indrajit Gupta: Will the
Minister of Finance be pleased to
state:
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(a) whether any application has
been received for the sale of nearly
Rs. 60 lakhs worth of shares held by
M/s Steel Bros. and Co., Calcutta, in
the Indo-Burma Petroleum Co. Ltd, to
X one, Shri S. M. Wahi;
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(b) if so, whether Government have
satisfied themselves about the propos-
ed terms of this transfer of shares;
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Co. Ltd.,, Calcutta, representing 57.94
per cent of the equity capital of the
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Company, at Rs. 21.50 per share from
M/s. Steel Bros. & Co. Ltd.,, UK.
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(b) The aforesaid proposal is still
under the examination of the Reserve
Bank of India and has not yet been
referred to Government for approval.

(c) The proposal, as made, envis-
ages a purchase price of Rs. 1,24,57,100
and a further sum of £50,000 on ac-
count of discounting charges. The
exact amount of sale proceeds to be
transferred to U.K. cannot be stated
as the proposal is still under exam:-
nation and has yet to receive Gov-
ernment’s approval. The amount
will also depend upon the tax labi-
lity on the transaction.

(d) Yes, Sir. The proposal is
under examination in the Ministry of
Petroleum amd Chemicals.

Unemployment among Educated
Classes

%502, Shri D. C. Sharma:
Shri Sideshwar Prasad:

Will the Minister of Planning and
Social Welfare be pleased to state:

(a) whether Government are aware
that there is vast and increasing un-
employment amongst the educated
despite a decade and a half of plan-
ning;

(b) if so, the rate of annual 1n-

crease; and

(¢) the tentative progremme in the
Fourth Plan for providing them with
productive employment?

The Minister of Planning and
Social Welfare (Shri Asoka Mehta):
(a) and (b). The number of matri-
culates ‘and graduates seeking work
and registered with employment ex-
changes increased from about 7.8
lakhs at the end of June, 1863, to
about 8.9 lakhs at the end of June,
1966; the average annual incCrease
being less than 40,000.

(c) In the Fourth Plan employment
spportunities outside agriculture are
expected to increase to the extent of
about 14 million and in agriculture
to the extent of about 4.5 to 5 million.
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Power Shortage

“503. shri H. C. Linga Reddy:
Shri P, R, Chakraverti:
Shrimati Savitri Nigam:
Shri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state the steps
taken by Government to overcome the
power shortage for industrial and agri-
cultural purposes in several parts of
t_he country owing to drought condi-
tions with details thereof?

The - Minister of Irrigation and
Power (Dr. K. L. Rao): The power
supply position in almost all the
States in the country, except in Andh-
ra Pradesh, Orissa, Rajasthan and
U.P, is expected to be satisfactory
during the year 1966-67. The posi-
tion in the affected States is ex-
plained below:—

Andhra Pradesh:

Due to the failure of the monsoon
again this year, the storages in mach-
kund and Tungabhadra reservoirs
continue to be poor. Against a re-
quirement of 60 lakhs units per day,
it has been assessed that the avail-
ability would be of the order of 50
lakh units per day, thus resulting in
a shortfall of 10 lakh units per day.
This can be partially mitigated by
obtaining relief by utilising the ener-
gy surpluses from Mysore t(hrough
the existing 66 KV transmission lines.

Orissa:

The main source of power supply
in the Orissa at present is from the
Hirakud and the Machkund Hydro-
electric Projects. Due to the failure
of the monsoon this year, the stroage
position In both these reservoirs is
poor. At Hirakud, the reservoir level
on 1.11.1966 was 61145 ft. witk a
storage of 3.84 maft, against the
normal Jevel of +630 ft. with cor-
responding storage of 6.6 maft. In
view of this, the power generation
from the Hirakud Station is expected
to be only about 10 lakh units per
day against the designed potential of
28 lakh units per day. The demand
in the Hirakud Service area during





